
enQuirie:.; ace still on but it has been 
reported by them that enqulrie. 
mad .. so tar do not indicate any mis-
chidbehmd the incident. Two 
workmen on duty were injured. 

C.O.H.S. D._riM 

'm. IIl1rl yultpaJ 8-..: 
Shri Kajrolkar: 
SIlrl P. R. Cllalun.,rU: 

Will the Min;.ter of Healtb b,' 

pleaaed to stale: 

(al whethec the ~ under 
tAe Central Goveram_ a..H:h 
Seb_ ...... 1Il ... orkinc in the morn-
in!: only 10 .pile or the ceaation or 
hootilit.ie. with Pakistan: 

\ b) if 00. the reUOfUl theretor: and 

I c I when the old practice of open-
ing the dispensar!q both In the m.rn-
ina and eveni.., is likely to Itart? 

'lb. Mlal.8te • .., Health (Dr. 8asbJln 
Naya.): (al and (b). In view of the' 
uneasy truce and the fact that the 
emergency conditions .till persist.. 
the dispensaries continue to work in 
the mornings only. 

(c) The question will be ("onsidered 
31 the appropriate time. 

"SmllggUn,<: of Indian Coins Abroad" 

~  Sbri P. C. am-h: Will tbe 
Minister of FiDaDce be plcw;ed to 

stat"': 

(a, whelher Govez·nment'. aUentio.ft 
has been drawn to the news·item 
captioned "India.n Coins being s ~

gled inlD Pak.Utan" in tbt> Times oj 
India of the Mil November. 1965: 

(h) if so. how far the report is cor-
r('(:t; and 

(c) th(" :.'t.eps bell1g taken to prevent 

.";:lluggli.ng ~t Indian CWTen<'y? 

TM Depaty MtnJ',:er la the Mlais-
try '" o ~ (Sbri aa-hwar 
Sa/aa): (a) Yeo. Sir. 

(b) There has been a few s""'J!'eS 
of Indian coins .uspt>cted to be meant 
tor smuggling to the Persian Gull 
area, bu t there is no indica tion tlrat 
Indian currency or coins are being 
smuglled to Pakistan, 

(c) There is a general ban on taki.n& 
indian currenc), including coin. o ~ 

of India. The Customs Organisation 
is watchful to enforce this ban. 

l'..uyPe ..... ~ 

W. 8hrl Ram ~ Tad ... : ~  

the Minish'r ot "'-be pleaaed '" 
state: . 

(a) whether Government propoe 
. to extend the en~t  of the Central 
Government Servant. Family PenaloD 
Scheme 10 the State Government em-
ployees alao; 

(b) if 80. Ihe detail. of the ICbeme 
applicable to the State Government 
employ"". and it. reaction OD the 
State Governments; and 

(c) the approximate expenditure in-
volved in the scheme? 

'lbe Minister of l"llwlce CSIIrI T. T. 
KriaI1IIamacharl) : (a) Some ot tho 
t ~ G,{)vcrnments have already 
adopted th" Family Pension Scheme. 
1964. for Iheir employees. The Gov-
ernment of lndta h· ..• ve ~eo en e  

adoption of the Scheme by the 
remaining State Governmenllll'. 

(bl The details of the scheme. ""ill 
be worked out by the State Govern-
ments concerned if they chose' to 
extend it to their employees. 

IC) The Scheme. it adopted by .he 
Stale Governments. is not likely to 
involve any C'xtra expP.11diture tOt th~ 
ir~t 6-7 ~ rs  

Flood CDDlrol ia Andhra Prall .... 

836. 1Ihr1 Kolla Veakaiah: 
Sbrl M. S, MDrtl: 

Will the MiniJIter 01 IrriptiOll and 
Power be pleased to state: 

(a) y,rhf'ther the Committee appoint-
ed for tlw inv(:stig,atiull or th~ flood 
control measure. in Andhra Pradesla 
ms ~u itte  its report; 

(b) if so. the main recommendationa 
Ihereof; 




